NATIONAL COMPANY i.AW TRIBUNAL
HYDERABAD BENCI
SPECIAL BENCH (videu Conference)
CORAM: HON'BLE SHRI K. ANANTHA PADMANABIHA SWAMY - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
HYDERABAD BENCH, HELD ON 21.09.2020 AT 11.00 A.M. THROUGH VIDEQ CONFERENCE

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. IA N6.804/2020 in CP(IB) No.174/9/HDB/2020
NAME OF THE COMPANY Beveon Wayours Pyt Ltd

NAME OF THE PETITIONER(S) Hitech Hydraulic Engineers

NAME OF THE RESPONDENTS(S) Beveon Wayours Pvt Ltd

UNDER SECTION YolIBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation [:-Mail & Telephone No. Signature

Counsel for Respondent(s):

Name of the Counsel(s) Designation I:--Mail & Telephone No. Signature

ORDER

1. Matter taken up for hearing through Video Conference in view of Notice of the
Headquarters dated 17.04.2020 read with Notice dated 03 .05.2020, considering the urgency
expressed by way of e-mail communication in Registry vide IA No.804/2020 in CP (IB)
No. 174/9/HDB/2020.

2. Mr. K.V. Raman, counsel for the Applicant/Petitioner and Mr. M. Viswaraj, counsel for the
Respondent appeared through video conference.

3. Counsel for the Applicant stated that the matter is settled between the parties and in this
regard, he has filed an Application bearing IA No0.804/2020, under rule 8 of the Insolvency
& Bankruptcy (Application to the Adjudicating Authority) Rules 2016, seeking withdrawal
of the main Petition filed under section 9 of the IB Code, 2016.

4. Considering the submissions of the Applicant and having satisfied with the reasons as stated
in the Application, this Adjudicating Authority deems it proper to allow the Application as
prayed for. Accordingly IA No. 804/2020 is allowed and main Application bearing CP (IB)
No.174/9/HDB/2020 stands withdrawn.
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